FAX 1 4532-2400149

CUSTOMS, EXCISE & S[‘RVICE TAX APPELLA'IE TRI
38,MG Marg Civil Lines,Old Red Bmldmg,All.ilnlnd 2110
Regional Branch, Allahabad - .

TERED./ AD

1761722017 -
To o
Apnellant as per address in table below

Respandent as per address in table below

Final Order No. z\!’?l)lﬂé&ﬁﬁl’?—SM[BRi dated 06301;’2017\

Lam divected 1o transmit herewith a certified (:opy ofo:dc: passed by the Tr:bum} :
Central Excise and Salt Act, 1944, : . - :

Application Appeal Name and Addlcss of Appeilcmt

B1140201) Y ASH PAPER LMITLD
DARSHAN NAGAR, .
FAIZABAD (UP)

Name and Adchess of -
Respondent -

-C.CE A]ld}db"ld
38,M.G.Marg, civil Lmes.
A]lahabad

Copy To
3Advocate(sy f Consultan(s):

V. Lakshmi Kum'u"m, ALD
3/1A/3 OPP AUTO o
SALES,Above the Office O
Blue Dart/DHL Courier,
COLVIN ROAD, L()HIA

MARG ALLAHABAD~ :
211(}01 '

4 Par Association, CESTAT, Alahabad

5 Director Publications, Customs, Excise, 1.P. Estate, Delhi




Lad. LAW _._Ijl.o_qsc_, }_;8, Sectorviﬂ, Faridabad 12 1003 (Haryana)
om: vt Lid, 2nd }.?.i(.;or{. \wasa.nt:m_"_c_a'(_l_e,: Vasam Kunj, New Delhi - 110070
ab:Services I’vt Ltd.:, 1 OSI, E\_rere_st..}.B :c;ck, Aditya Enclave, Hyderabad — 38
dc;:.rabad.é(!@OSZ

fia.oom), FF-19,1st Floor,Cross River Mall,CBD

Asstt, Registrar




panbui 1_\_-’ (_.011}_1"11__
Adlahabad)

V5.

 Commissioner.g

engaged in the manufacture o

under Tariff items No.:

1685, They availed Cenva

Channels, Beams, Ang




ciate . the |

demand and

cal: through said

dated 31/01/2011




that - the épp_él_l_é_n_

- relief, as per law,

Ansarl
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